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10 c? 

MB ; Th y ha e com ~ 
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horta e 0 Po er in ydel G neration 

*41. I SUB ASH ADAV: 
RA ' ASH CHAN RA: 

Will th Ministe of 
to tat 

(a) 
abl 

ar Plan target ; 

wjIJ be a consi 
wer in the S v nth IV 

(b) wh ther th rm 1 power g J eration 
target ha by and larg been achi ved but 
hyd 1 g neration has been lower ; 

(c) if so, the details thereof ; and 

(d) wh ther any t pare ing tak n 
by Governm nt to m et the situation and if 
so, th detail thereof? 

T MIN1S'tER 0 STAT IN THE 

D PARTME 0 
STRY OF E 

A ROHT G 

POWER I THE 
RGY (SHRIMATI 

a) to (d), A 
Statemen t is given below : 

Statemen 

(a) to (d). During April to October, 
19 7 thenllaJ generation was 82.65 billion 
unit a compared ith a programme of 
81.57 billio units. Hyde! generation was 
29.93 billion units while the programme 
was 34.44 inion units. The measures 
which are ing taken to augment the a ail-
ability of pow r include optimi ation of 
therm I generation, e pediting commission-
ing of new capacitYt impl mentation of 
short gestation proj ts, r ducti n of trans-
mission and distribution 10 , and . inlpJe-
m niation of clem nd management and 
energy con ervation m a ur s. Power 
gen ration during April 0 October, 1987 
ha shown an increa of 8.4 % over 1h 
c rre ponding period of last yea. Al1 
effort are being made t achiev the pro-
gr mm of p wer g neration y the nd of 
the Seventh Ian to the , tent possibl . 

[Trans/ation] 

s U H S AD V: Will the 
hOD. Minist r tell that ... 

THE MIN 1ST R OF RG ( RI 
VASA S TH ): If you have a ques-
tion, then ask. 

S RI SUB SH YADAV : hav a 
que tion. 

SHRI BALKA VI BAl : The hon. 
Mcn1ber wa not awar that h will havo to 
a k a upplem n tary Que tion. 

HRl SUB' AS 
a ~a_re tha t I will 
Bairagi. 

YA AV: wa not 
have t con ult Sh i 

MR. SP AK Why did not you tell 
me before hand bout you difficulty? 

H I SU HAS Y A AV: 1 want to 
ow as to what is the demand and th 
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aenerating capacity during the Seventh Five 
Year Plan 7 This is my first Question. 
My second Que tion is that ... 

MR. SPEAKER: Will you ask both 
the questions simultaneou ly or one by 
one? I will give you another chance. 

SHRIMATI SUSHILA RO T G 
Sir, during the Seventh Fiv Year Plan 
period there will be hortag of 1 0 per cent 
in power generation. The availabili ty will 
be less by 10 per cent as compared to the 
demand. 

(lbzgllsh) 

SHRI B. AYYAPU REDDY: Mr. 
Speaker, Sir, the Minister is ware of the 
complaint by a large number of lectricity 
Boards that there has been a long de] ay in 
the clearance of project at the Central 
level. 

[ Translation] 

MR. SPEAKER : Today the job has 
been done automatically. 

[Engli h) 

A ON. MEMBE There was an 
urgency. 

SHRI C. JA GA REDDY: When 
the Speaker i ilent, the cons nt is 
implicit. (Interruptions) 

SHRI E. AYYAPU REDDY: did 
not want to waste the time of the ou e. 

MR. SPEAKE t is like the bride 1 

(Interruptions) 

S . AYYAPU RED Y : Sir, 
there ha been a con i tent complaint that 
th project sent for cl arance by th St ate 

Iectrici ty oard ar big d lay d at the 
en tral level. For j tance, Andhra 

Prade h Electricity Board has sent for clear-
anc of Muddanur thennal power project 
and it has b en~ pending f r a long time. 
They hav b n putting unnecessary queries. 
They have raised queri s with regard to the 
coal linkages and all the e things. 

All those matter could expeditiously be 
settled by calling for th meeting of the con-
cerned authoriti s from th lectrici ty Board 
and the tate Authorit4e. Will the bon. 
Mini ter assure that there will not be any 
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del ay in glVJUg cl arances to these State 
projects and w'n t e hon. Minister see that 
the Muddanur thermal power project in 
Andhra Pradesh is given clearance. 

MR. SPEA R: Th n there will be 
no shortfall. 

S RIM T SUSHILA ROHTAG : Sir, 
how far this particular question is directly 
concerned or otherwise wi th the first point, 
I do not know. But all the same-... 

RO 
i ~ reI evan t. 
that. 

(Interruptions) 

MA 
Th 

U DANDAVAT t 
Speaker has to decide 

. SPEAKER: She is ju t only 
appealing. 

(Interruptions) 

SHRIMAT SUSHILA ROHTAGI : As 
far as am awa e, think, this particu} r 
project that he has mentioned, ha been 
give coal linkage and the rest of the thing 
are under consid ration because I feel it is 
coming up in one of th e session . 

[ Translation] 

PRATAP B 
Mr. Speaker, Sir, I want to now from 
Madam Minister that during this S v nth 

ive Year P1an how many hydel projects 
are lying pending for anction by the Energy 
Mini try and for clearanc by the Depart-
ment of Environment? Is there any pos-
ibility of early sanction of the p oposed 

Bodh Ghat project of Madhya radesh 
among tho e projects? 

HR1MATI SUSHlLA RO TAGI: It 
will be difficult at th nloment to tell the 
number of pending proj cts and stage of 
their co ideration. 

[Ellgli h] 

SH I SUR S KURUP: Sir, Kerala 
. faced with a severe pow r cd is. We a~ 
solely dependent on hyd I project for 
our power generation. 

MR. SPEA R: You wHl be saving 
era]a from pollution 1 

HRI U KURUP: But the pro-
bl m is, now th re i 7 hours power-cut per 
day. 
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AN HON. MEMB R : 5 hours. 

SHR SU ES U UP: t i reduced 
to 5 hours. AU th e years we have be n 
dem an ding for a th mal power plant and 
at one stage honourable Sh j Vasant Satheji 
gave assuranc that the t cbnical clearance 
wiJ1 be iven very SOOD, but nothing ha 
come about. I would like to know from 
the Minister when tbi thermal power plant 
will b cleared and whether the Union 
Gov mment intend to hel rala to face 
tlli v re power shortage. 

S RI VASANT SAT Sir, a far as 
thi 'thermal power plant is conC Tned, the 
Minister for nergy and a1 0 the Chi f 
Minister met me during th last S ion and 

pointed out to th m t at the all was in 
thelr court. We had already ent certain 
qu ri s, or a ked for certain information 
about the financial projections etc. that 
were r quired and that information was yet 
to come for the CEA to study the project. 
That is yet to come c¥ today. So, if 
the hon. Memb r takes up th matter and 
reminds his Chief Minister-well, the pro-
bJem is not with the Centre. 

S R C.P. . S GH: Mr. Speaker, 
Sir, I would lik to know from the Minister 

. that in part (b) of th que tion it i c) a 
that there i a shortfall in the hydel gener -
tion. Now, it i a well~ nown fact that 
with regard to hyde1 gen tion when larg 
proj cts have to b anction d th re is a 
t rrible amount 0 envi oDmental distur-
bance. Mini hydel is the so utc of powet' 
gene ation in the We tern and European 
countr·e today. Why doe n t ndia take 
it up b cue th pot ntial of our river 
systems in the North-Ea t the entire an-
getic plain aD.d the country is tremendou . 
It has also technologicaHy been proven that 
a 4 ft. to 5 ft. drop can generate pow r. 

0, as the gestation period of large project 
is there naturally the mini hydel plants 
would solve our power prob] ms to a great 
extent. Does th Governm nt consider 
this as an important thrust area or not. 

SHRIMATI SUS ILA RO TAG: I 
absolutely appreciat and I think it is a 
very very good que tion, Sir. 

MR. SPEAKER: Not appreciate only, 
but react also. 

SHRIMATI SUSHILA ROHTAGI: 
React also apd favourably too Sir. 

Th fae is that w have a large poten-
tia1 of water, a out 5000 MW, which 
houJd e tapped which hould be harness-

ed. Recently we have had discussion 
with the Planning Commission in this con~ 
necti on., A a demonstration and 8S a 
modeJ NHPC has taken up 4 projects. 
Tbough the number is only 4, we want to 
e whether they work on them successfully. 

After tha t, they will be given to the State 
Government and they will take up in their 
own States. At the same time, a study has 
been in tituted recently. took it up per-
sonally with th Planning Commi sion. 
They are preparing a p per, how we can 

ak a thrust to the small, mini and micro 
proj ot nd utiii the potentials to the 
maximum extent po sj Ie. We do find that 
with little standardisation of all the equip-
ment- e have the technology-w would 
be able to succ d irt the direction. 

But at the same time, other bigger pro. 
jects also ha e to go ahead. I think, hone 
Members will agree to that also. 

MR. SPEAKER: Next. Shrimati 
Kishori Sinha. That is all. 

SHR V.S. S A IYER : Sir, was 
always trying to catch your eye. 

MR. SPEAK R : Try next time. 

PROF. MADHU DANDAVATE: The 
complaint j , your eye are v ry Jipp ry ! 

MR. SPEAK R : They have to be. 
Otherwise they will get quite fixed up ! 

Fixation of Drug 

*42. SHRIMATI KISHORI SINHA: 
Will the Minister of DUSTRY be pleased 
to state: 

(a) wh theT the Indian drug manufac-
turers have submitted the· data needed to 
refix the price of their product under the 
n w drug price policy b for October I, 
this year; 

(b) if so, whether the new prices have 
been fixed; 

(c) if so, whether these prices are 
higher than existing prices of these drugs ; 
and 

(d) what steps Government intend to 
take in case the manufacturers have not 
submitted their data? 




